OFFICE OF THE PRINCIPAL DISTRICT & SESSIQNS JUDGE (HQs): DELHI

OFFICE ORDER

The following officials are hereby deputed to perform Duty for the Tier-I (Typing Test of the
Departmental Examination for the post of Junior Judicial Assistant (JJA) Scheduled for 29.09.2024 and
06.10.2024.

Sl. | Name of the Oficial Place of Posting Date on  which
No. duty to be perform
1 Devinder Kumar JJA General Branch 29.09.2024
EC: 90712105
2 | Vikram Parsad Peon General Branch 29.09.2024
EC: 38588845
3 Pankaj Gusain JA General Branch 06.10.2024
EC: 65908704
4 | Suresh Thapa Peon General Branch 06.10.2024
EC:90564
5 | Pawan Gautam JA Computer Branch (Central)
EC:13010 29.09.2024
[ Pawan Kumar JA Computer Branch {Central) &
EC: 14108 06.10.2024
7 Shivesh Kumar Dubey Computer Branch {Central)
Process Server
EC:14388710
8§ | Akshay Garg SJA/Br. Recruitment Celi
Incharge
EC: 12559 29.09.2024
9 | Kuldeep Singh Gosain JA Recruitment Cell & 06.10.2024
EC: 70174350
10 | Ajay Kumar JA Recruitment Cell
EC: 53489052
11 | Sachin JA Recruitment Cell
EC: 42892739
12 | Jaidev JJA Recruitment Cell
EC: 59411243
13 | Jaidev Peon Recruitment Cell
EC: 11089
14 | Manmohan JA Care Taking Branch {(Central)
EC: 61707603 ) 29.09.2024
15 | Jitender Chowkidar Care Taking Branch (Central) & 06.10,2024
EC: 92232
16 | Naresh Pal Chowkidar Care Taking Branch (Central)
EC: 10972
17 | Mahender Kumar Care Taking Branch (Central)
Chowkidar
EC: 94238716
18 | Amarjeet Seh JA R & 1 Branch (Central), THC, Delhi
EC:14129
19 | Paramjit Singh JA R & 1 Branch (Central), THC, Delhi
EC: 78793312 29,09.2024
20 | Sujay Samrendra JIA R & I Branch (Central), THC. Delhi & 06.10.2024
EC: 56224770 .
21 Sandeep Mishra JIA Admin. Branch-[l (Central), THC, Delhi 06.10.2024
EC: 70300393
22 | Vishal Upadhyay JJA Admin. Branch-II (Centraty, THC, Delhi 29.09,2024
EC: 23691585
24 | Mukesh  Singh  Bisht | Office Pool Admin. Branch-II {Centeal), THC,
(Newly appointed JJA) Delhi
25 | Mandeep (Newly Asst. Ahlmad in the Court of Sh. Bharat
appointed JJA) Aggarwal, CJ-08, (Central), Tis Hazari Courts,
Delhi
26 | Gaurav  Kaushik  JJA JJA in Litigation Branch (Central), THC, 29.09.2024
EC:54109780 Delhi & 06.10.2024
27 | Gaurav  Sharma JJA TJA in Litigation Branch {Central), THC,
EC:13998 Delhi
28 | Lakpa Tshering Tamang TA/PS in Personal Office Of Pr. D&SI(HQs)
JA EC: 17932413 THC, Delhi
29 | Mangj Kumar Peon Peon in the Court of Sh. Rajesh Kumar Goel
EC:69956185 District Judge (Commercial)-02, (Central), Tis
Hazari Courts

Note: (i) All the above mentioned officials shall be entitled to avail Compensatory Leaves, as

per rules against their actual number of detention days.
tii) The officials are further directed to report to the Branch in-charge Recruitment Cell a
day before their respective date of duty for the further necessary directions related to
the exam and reporting time.

(iii) Non-compliance of the aforesaid directions shall be considered deliberate
In-subordination and disciplinary action shall be initiated against the erring ials

Without any further notice.

(Sanjay Garg-I)
Principal District & Sessions Judge (HQs)
L/ Tis Hazari Courts, Delhi
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Forwarded for information and necessary action to:
1. The Officers / Officer-in-charge concerned. i
2. The Branch Incharge Recruitment Cell.
3. The Dealing Assistant Leave Section, Central, Personal File, Admn-I1&lIIl, Central, THC, Delhi
4. Personal Office of the undersigned.
5. Fopuploading on LAYERS
A}iloading on Website.
7. Officials concerned.
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Principal Districtnessions Judge (HQs)
Tis Hazari Courts, Delhi
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